SCHEDULE |

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PROCURELI INDIA PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON PROCURELI INDIA PRIVATE LIMITED

2. | DATE OF INCORPORATION OF CORPORATE PERSON|  26/12/2019

3. | AUTHORITY UNDER WHICH CORPORATE MINISTRY OF CORPORATE AFFAIRS
PERSON IS INCORPORATED/ REGISTERED

4. | CORPORATE IDENTITY NUMBER / LIMITED LIABILITY |  U74999KA2019FTC131059
IDENTITY NUMBER OF CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED OFFICEAND | HD203, PURVA WHITEHALL, SARJAPUR MAIN
PRINCIPAL OFFICE (IF ANY) OF CORPORATE | ROAD, OPPOSITE MOTHERHOOD HOSPITAL,

PERSON BANGALORE, KARNATAKA 560035
6. | LQUDATION COUVENCENENT DATE OF CORPORATEPERSON | 31°JANUARY 2023
7. NAME, ADDRESS, EMAIL ADDRESS, | M Vighneshwar Bhat

TELEPHONE NUMBERAND THE | J0ec < ek 22 A Bk e L
REGISTRATION NUMBER OF THE | \jya5 APARTMENTS, Wilson Garden 13th Cross,
LIQUIDATOR Near Wilson Manor Apartments,Bangalore,
Karnataka - 560027

E-mail: BHATVIGHNESH@GMAIL.COM

Ph: +91 9590252851

Membership No: IP-N01190

Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985

o

LAST DATE FOR SUBMISSION OF CLAIMS 02" March 2023

Notice is hereby given that the M/s Procureli India Private Limited (the Company) has
commenced voluntary liquidation on 31% January 2023. The stakeholders of the Company are
hereby called upon to submit a proof of their claims, on or before 2* MARCH 2023, to the
liquidator atthe address mentioned against item 7 above.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 01.02.2023

SD-
Place:Bengaluru Mr. Vighneshwar Bhat

Insolvency Professional
Reg No: IBBI/IPA-002/1P-N01190/2021-2022/13985

Geetha ads Ramakrishna 9032242118 9440403689
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